CENTRAL ADMINISTRATIVE TRIBUNAL )
' ERNAKULAM BENCH

0A No. 480 of 1995

Monday, this the 6th day of February, 1995
CORAM:

HON'BLE MR JUSTICE CHETTUR SANKARAN NAIR, VICE CHAIRMAN

HON'BLE MR SP BISWAS, ADMINISTRATIVE MEMBER

1. TG Mukundan, ,
© 5/o (Late) Gopala Menon,
Accounts Office (Cash) Driver,
O0ffice of the General Manager
Telephones, Cathdlic Centre, '
Broadway, Cochin-682 035, .« Applicant

By Advocate Mr. A Balasubramanian

AUs.

1.  Assistant General Manager (Administration),
Uffice of the General Manager Telecom,
Ernakulam, Cochin-682 031.

2, General Manager Telecom,
0ffice of the General Manager Telecom,
Ernakulam, Cochin-682 031,

3. Raman, ,
Senior Séction Supervisor,
Office of the Assistant Gensral Manager
Administration, Ernakulam ‘ '
Now working as Senior Section Supervisor,
Gffice of the General Manager Telecom,
tErnakulam, Cochin-682 031,

4, Radhakrishnan,
Section Supervisor (0P),
Office of the Assistant General Manager
(Administration), Catholic Centre,
Broadway, Cochin-682 035,

5. Senior Accounts Officer (Cash),
0ffice of the General Manager Telecom, :
Catholic Centre, Broadway, Ernakulam. .. Respondents

By Advocate Mr. TR Ramachandran Nair, Additional Central
Government Standing Counsel

g RDER

CHETTUR SANKARAN NAIR(3), VICE CHAIRMAN

Applicant a Driver in the Telecom Department is aggrieved.
by his transfer from Ernakulam to Idukki. According to him, the
transfer is in violation of the norms laid down by the General

Manager, Telécom. It is not our function, to ensure compliance

...‘2



with départmental 1nstru§t10ns issued by the Géneral Nanager,
Telecom. If appllcant is aggrieved by the order of transFer,
he may moye the competent authorlty. We Flnd that he has
pade A—?irepreéentation inithis behélf'and Eﬁat is:peﬁding

consideration befeore second respondent General Manager,

‘Telecom., Second fGSpondent will éohsider_n-Z'représentatioh

on ité‘merité-and’pass‘approp;iate;orders,theraon within two

‘weeks of today., - ' o o

2. With these directions we dispose of the application.

-.No costs.

Dated the 6th February, 1995

Qw . : . . Muv\)(ayamvso.h(

_ —_ _ ,
SP BISWAS ‘ » ’ CHETTUR SANKARAN NAIR(J)'
ADNINISTRATIUE MEMBER . _ N "~ VICE CHRIRNAN

ak/62



List of Annexures

Annexure A-II : The trué'copy of the request for retention as
Briver inCochin City Area by the Applicant made
to the 2nd respondent dated 10-11-94,



